465 Disturbances in
Marathwada (M)
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MR. CHAIRMAN: I shall now gput
t1e substitute motions tg the volec of
the House. Dr. Ramji Singh, do vou
wish to press your substitute motion
or withdraw it?

DR. RAMJI SINGH: I would like to
withdraw it

SRAVANA 23, 1900 (SAKA)
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Railway Venders
( H. A. H. Dis)

Substitution Motion No. 1 was, by
leave, withdrawn.

MR. CHAIRMAN: I shall now put
substitute motion No. 2 moved by Shri
B, C. Kamble to the vote of the House.
The question is:

“That for the original motion, the
following be substituted namely:—

“This House, having considered
the situation arising out of tne re-
porteq large scale disturbances
and-some killings in Marathwada
in Maharashtra State, expresses
its great concern and directs the
Parliamentary Committee on the
Welfare of the Scheduled Castes
and Scheduled Tribes, tg investi-
gate into the causes of these inci-
dents and to identify those who
are responsibe for such “incidents,
and suggest remedies to meet the
present situation as well as to
suggest such other remedies to
prevent recurrence of such inci-
dents in any part of India in
future.” (2)

The motion was adepted.

MR. CHAIRMAN: The other two
Substitute Motion Nos, 3 and ¢ are
barred.

17.24 hrs.

HALF-AN-HOUR DISCUSSICN

RENT CHARGED FROM VENDING CONTI’AC-
TORS ON THE RAILWAYS

MR. CHAIRMAN: Now we gO on to
the Half-an-Hour Discussion. Pandit
Tiwary.
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MR. CHAIRMAN: Discussion can-
not go on in this manner.

PROF. MADHU DANDAVATE; 1
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we are examining this. i
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MR. CHAIRMAN: Say that is under
consideration; it is the usual practice
of the government.

PROF. MADHU DANDAVATE: It
will be my pleasure to follow your
advice. A M YW feg § I¥ 0T fwx
wm |
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MR. CHAIRMAN: The House stands
adjourned till 11 A.M. on the 16th.

19.47 hrs.

The Lok Sabha then adjourned Lill

Eleven of the clock on Wednesday,

the 16th August, 1978/Sravana 25,
1900 (Saka),
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